IN THE HIGH COURT OF ORISSA,

CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date

28.02. 2026

SL Date of Court Fee Notify

|NOT READY CASES

1 |11848/2026(17.02.2026 |FAO/25/2020 P K RATH  |14.00,3*14 e
JYOTT . B
2 [13183/2026(20.02.2026 C)/4653/2026 |RANJAN 309873 PAFER 12725
NAYAK
JYOTT . )
3 |13184/2026(20.02.2026 |WP(C)/4651/2026 |RANJAN 2. 0gr 873 PREER 120257
NAYAK
JYOTT N )
4 |13185/2026(20.02.2026 C)/4745/2026 |RANJAN iﬁgg'g 3 PAPER égfgg
NAYAK
JYOTT . B
5 113186/2026 20.02.2026 C)/4655/2026 |RANJAN 309873 PAFER 12725
NAYAK
JYOTT . )
6 |13187/2026(20.02.2026 |WP(C)/4787/2026 |[RANJAN 2. 0gr 873 PREER 120257
NAYAK
2026-
7 |13862/2026(24.02.2026 |RSA/161/2019 R SAHOO 16.00,3%16 S
DOCUMENT
AVAILABLE IN 2026-
8 |14938/2026(27.02.2026 |WP(C)/9250/2005 |P K DAS oMS, GOURT FEE |02-28
TO BE PAID
19.00,3%19.00 [2026-
o |14944/2026(27.02.2026 C)/18472/2010 D K JENA  |-°° P
2026-
10 |14961/2026(27.02.2026 |CMP/355/2026 P K DAS P
2026-
11 |14976/2026(27.02.2026 [WA/612/2025 P K PARIDA e
DOCUMENT
AVATLABLE IN 2026-
12 |15041/202627.02.2026 |0JC/1059/1996 Bk RANDA |C e e [0aons
TO BE PAID
2026-
13 |15060/2026(27.02.2026 |TRP(C)/464/2025 |B B MALLICK P
2026-
14 |15061/2026[27.02.2026 C)/5971/2026 |P BEHERA P
2026-
15 |15062/2026[27.02.2026 C)/1468/2026 |S SAHOO e
116 |15066/2026|27.02.2026 |[WP(C)/5784/2026 |P N NAYAK 2026-




|

02-28

17 |15067/2026|27.02.2026 CMP/2010/2025 D BISWAL ég%gé
2026-
18 |15068/202627.02.2026 WP (C) /5193/2026 K MALLICK 02-28
2026-
19 |15070/2026|27.02.2026 WP (C) /32753/2025 D MALLICK 02-28
2026-
20 |15071/2026|27.02.2026 WP (C) /5182/2026 K MALLICK 02-28
2026-
21 |15072/2026|27.02.2026 CONTC/676/2026 K NAYAK 02-28
2026-
22 |15075/2026(27.02.2026 WP (C) /25779/2025 K NAYAK 02-28
2026-
23 |15077/2026|27.02.2026 LAA/73/2025 P BAG 02-28
2026-
24 |15079/2026|27.02.2026 WP (C) /3459/2026 K SAHU 02-28
DOCUMENT
AVAILABLE IN 2026~
25 |15142/2026|27.02.2026 WP (C) /4331/2011 K PARIDA DMS, COURT FEE |02-28
TO BE PAID
DOCUMENT
AVAILABLE IN 2026-
26 |15144/2026|27.02.2026 WA/90/2014 MALLICK DMS, COURT FEE (02-28
TO BE PAID
DOCUMENT
AVATILABLE IN 2026-
27 |15146/2026|27.02.2026 WP (C)/26464/2013 MALLICK DMS, COURT FEE |02-28
TO BE PAID
2026-
28 ]15149/2026|27.02.2026 CRLMC/2086/2025 SAHU 02-28
2026-
29 |15151/2026|27.02.2026 BLAPL/11405/2025 SAHOO 02-28
2026-
30 |15153/2026(27.02.2026 CMAPL/156/2025 S JENA 02-28
2026-
31 |15155/2026(27.02.2026 ABLAPL/273/2025 PAL 02-28
2026-
32 |15157/2026(27.02.2026 WP (C) /6055/2026 SAMAL 02-28
2026-
33 |15158/2026(27.02.2026 WP (C) /3287/2026 K PAL 02-28
2026-
34 |15165/2026(27.02.2026 WP (C) /5250/2026 DAS 02-28
2026-
35 |15167/2026(27.02.2026 WP (C) /5794/2026 DAS 02-28
2026-
36 |15171/2026(27.02.2026 WP (C) /2158/2026 JENA 02-28
2026-
37 |15178/2026(27.02.2026 WP (C) /3632/2026 C SUNDARA 02-28
2026-
38 |15180/2026(27.02.2026 WP (C) /3645/2026 C SUNDARA 02-28




READY CASES

4.00,3%4 2026-
39 |11700/2026(17.02.2026 [WP(C)/31126/2025 |J SAHOO CAPERLESS 028
40 |13878/2026/24.02.2026 [WP(C)/16016/2024 |L SAHOO 5.00,3%5 égfgg
6.00,3%6 2026-
41 [14375/2026(25.02.2026 WP (C)/31178/2025 |P C DAS OAPERLESS b
BIKRAM 3.00,3*3 PAPER |2026-
42 |14391/2026(25.02.2026 |CMP/1673/2025 BEHERA Lmss 0908
7.00,3*7 PAPER 2026-
43 |14646/202626.02.2026 |ABLAPL/2056/2026 |S K BARIK | ‘oo 0758
6.00,3*6 PAPER 2026-
44 |14647/2026|26.02.2026 ~ ABLAPL/2050/2026 |S K BARIK | '~ 02-28
12.00,3*12 2026-
45 [14662/2026|26.02.2026 WP (C)/34502/2025 R K BARIK | % - f> < 098
R. K. 4.00,3%4 PAPER |2026-
46 [14747/2026|26.02.2026 |CRLMP/178/2026 |- o~ - Lmas 0758
SRINIBASH 4.00,3*4 PAPER |2026-
47 |14761/202626.02.2026 |CRLMC/2705/2024 | * g b
6.00,3*6 PAPER 2026-
48 |14956/2026/27.02.2026 |CRLMP/106/2026 ~ M K PANI | ’’oo Ao
4.00,3*%4 PAPER 2026-
49 |15080/2026/27.02.2026 |CRLMP/210/2026  |A K MOHANTY | 'oo Ao
2.00,3%2 2026-
50 |15082/202627.02.2026 WP (C)/6490/2026 |A K ROUT |- 7> © 0758
3.00,3%3 2026-
51 [15083/2026(27.02.2026 |WP(C)/6493/2026 |A K ROUT |- nl= oo 098
SUBHANKAR 25.00,3*25 2026-
52 |15117/2026|27.02.2026 |CRLMC/2237/2025 |7 paper less 0928
* —
53 |15140/202627.02.2026 |ABLAPL/3422/2019 |J MoHAPATRa >-00 + 373.00 12026
DMS 02-28
7.00 , 7%3.00 [2026-
54 |15152/2026|27.02.2026 |WP(C)/6061/2026 |S BISWAL | ‘ool o oo |07 0
B R 4.00,3%4 2026-
55 |15154/2026/27.02.2026 |ABLAPL/499/2026 |cionor  |pabphimes 0958
4.00,3%4 2026-
56 |15174/2026/27.02.2026 |WP(C)/6311/2026 |R K BARIK |- > 0958
JYOTI
* —
57 |15226/2026(27.02.2026 |CONTC/6026/2025 |RANJAN 3.00,3%3 PAPER 12026
LESS 02-28
NAYAK
4.00,3*4 PAPER 2026-
58 [15228/2026|27.02.2026 |CRLMC/631/2026  |A.K.BEHERA | ‘¢ 028
3.00,3%3 2026-
59 |15247/2026/28.02.2026  BLAPL/11782/2025 |G S MUDULI | o0 oo 02-28
SRINIBASH 3.00,3*3 PAPER |2026-
60 [15294/2026|28.02.2026 |BLAPL/432/2026 |- oo Ches 0958
3.00,3*3 2026-
61 [15343/202628.02.2026 |BLAPL/373/2026  |P K JENA |- oi- 098
SARBESWAR (3.00,3*3 2026-
62 [15358/2026|28.02.2026 |CRLMC/321/2026 |0 =~ APERLESS 07-ng
163 |15359/2026/28.02.2026 |ABLAPL/570/2026 |S. 3.00,3*3 2026-




| | CHOUDHURY |PAPERLESS 02-28
64 |15360/2026(28.02.2026 |RBLAPL/570/2026 |o; . |2 00r 372 Paper 2207
65 |15361/2026(28.02.2026 [WB(C)/6259/2026 |5 o (200032 e
66 |15362/2026(28.02.2026 [WR(C)/4093/2026 [JLANSEY o 13:00/373 2hee
67 [15363/2026|28.02.2026 |MATA/253/2024 |1 'RRSTH ﬁgggéfiis 2hee
68 |15370/2026(28.02.2026 [ABLAPL/14302/2025 p BEURA  |>-00¢> > FRFER 20267
69 |15371/2026|28.02.2026 |ABLAPL/13386/2025 P BEURA éAggﬁi;gs ég%gg
70 |15397/2026(28.02.2026 |CRLA/1050/2025  |SK MOHANTY |3.00,3%3.00,DC 20207
71 [15406/202628.02.2026 |ABLAPL/1103/2026 |bionorIAN |3 00: 305 e
72 |15408/2026|28.02.2026 [WR(C)/6478/2026 |M.R.BARIK |>-001°°5 e

NIC




